4155 Written Answers [RAJ YA SABHA] to Questions 4156
15. Shri Jiya Lai Mandal, Village' BASMATI RICE EXPORT
Bakhtiarpur, Tola Ranginia, P.O. Smiri
: N 2 1284. DR. (MRS.) MANGLADEVI
Bakhtiarpur, Distt. Monghyr, Bihar. TALWAR : Will the Minister of FOREIGN
16. Shri Raghunath Mishra, Village| TRADE AND SUPPLY be pleased to state :
lc)iﬁgzli’ Post Office Danpur, District (a) whether India is exporting basmati rice

17. Shri R. P. Goenka, Chairman, Indian
Jute Mills, Association, Calcutta.

18. Dr. B. P. Kedia, representative of
Indian Jute Mills Association, Calcutta.

19. Shri Madanlal Kala, representative of
Bengal Jute Dealers Association, Calcutta.

20. Shri S. C. Bothra, c/o M/s. A. M. Nair
& Co., Calcutta.

Member-Secretary
21. Shri A. G. V. Subramaniam, Under
Secretary, Ministry of Foreign Trade

& Supply (Department of Foreign Trade),
New Delhi.

The Committee may invite any other person
to attend the meetings, whenever considered
necessary.

3. The Committee will submit its report
within six months.

DEVINDAR NATH Jt,
Secy, to the Govt, of India.

INDIAN NATIONALS DETAINED IN PAKISTAN

1283. DR. (MRS.) MANGLADEVI
TALWAR : Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the names of Indian nationals at present
detained in Pakistan and the period of detention
already undergone; and

(b) the efforts made by the Government of
India to secure their release ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFIARS (SHRI
SURENDRA PAL SINGH) (a) The
Government of Pakistan do not furnish
information in regard to Indian nationals
detained in Pakistan. The Government of India
have repeatedly approached the Government of
Pakistan in this regard but there has been no
respsnse so far.

(b) Every possible effort is made to secure
early release of any Indian national, whose
detention in Pakistan comes to the notice of the
Government.

and if so, to which countries;

(b) what are the country-wise quantities of
the export to foreign countries, during the years
1967-68 and 1968-69 respectively and the
foreign exchange earned in this respect ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (CHOWDHARY RAM
SEWAK) : (a) and (b) Yes, Madam. Coun-
trywise quantities of the export of basmati rice
during 1967-68 and 1968-69, together with
amount of foreign exchange earned are given
below :—

Country Qty. Value
(M/T) {Rs.lakhs)
1967-68

Kuwait . . 1523.323 21,71
Mombassa (EA) . 940.000 15.72
U. K. . . 146,500 2.31
Ethiopia . . ‘e .
Suva (Fiji} . . 20,000 0,40
Singapore - 200,000 §.21
Beirut (Lebanon) 1.000 0,02
Ceylon . o.800 0.0z
U.5.A, . . ‘e .
Canada 2,000 0,04
Muscat . 1026,000 17.18
Rabat (Morocco) 1,000 0,02
Aden . . . .
Mahe Seychelles . .e .
5. Arabia . . o -

(Jeddah & Daman
TotalL . 3654.623 Go.63

1968-69

Kuwait 21G0. 442 43.13
Mombassa (EA) - 504.275 10.07
U. K, . 2100,000 44.55
Ethiopia . . 2.000 0.04
Suva (Fiil) . . 5.000 0,10

Singapore . . . -
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Country hy. Value

(M/T) (Rs. lakhs)

Beirut  (Lebanon) 17 000 0.37
Ceylon . . .- -
U.S.A. 1,000 0.02
Canada 4.000 o.08
Mouscat . 919,950 18.07
Rabat (Morocco) . .
Aden 580. 920 12,09

Mahe Seychelles .

10.000 0,23
8. Arabia (Jeddah  1500.000 30.75

& Daman)
Torar 7853. 587 159, 50

Wric Exrorts

1285. SHRI M. RUTHNASWAMY : Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether the profits from wig exports
bave fallen this year ; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (CHOWDHARY RAM
SEWAK) : (a) and (b) The State Trading
Corporation incurred losses on the export of
wigs last year consequent upon termination of
the agreement with its erstwhile sole agents in
U.S.A. and Canada and the resultant fall in the
total exports. However, the Corporation has
been successful in marketing these products in
Europe this year and has already reduced its
margin of losses in the first four months of the
current year.

wagd &helt w1 qrata

1286. ST U TAqME @ ;T T
WAL AF FAW AT OFIT ETW

(%) fee® <t a6 § weiw wem
#1 ‘faiw wgmar-—wmga fet &
gratw didw & srewie  fwadr-Teay
Tfa £ 7% & y@F wse § fery-fead

qaqd 8wl § ag wfgnr  faefa o
n°; WK

[14 AUG. 1969]

to Questions

(3) wagd  dfawt #v g7 fafea
¥ & For a7 FALA AT FIA AT

wr fqmm & 7
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f[REHABILITATION OF EX-SERVICEMEN

1286. SHRI SURAJ PRASAD : Will the
Minister of DEFENCE be pleased to state :

(a) the amounts given to each State under
the head 'Special Aid Rehabilitation of ex-
servicemen's during the last two years and the
number of ex-servicemen in each State among
whom the said amounts have been distributed;
and

(b) what is the rule regarding sanctioning
of loans and grants to the ex-servicemen from
these funds ?]

T KAy 9 gaRAr (s gRe anTe
™) :  (F) g AERT KT TART
ATEE AT A § TreaT gAv TS
& fou fauw fafu ot qefaar & o/
Hefrr =1 FY Iael A AR L 1AL,
1965 AT 1 FAAL), 1966 IF FAW:
sy gdtn fame ¥, gaex el § wdt
firn o AFT ArawT GEAT & JTGX 9
FHA-AFA ueAlgdm At v fwo
¥ form 1965-66 AT 1966-67 T #
Tiw ¥ R 80 9@ wWg s whw
arfey & w$ @ | Uom-Adw g% N
sweg wiwfadl grer 39 Wl F 3w
&% 1967-68 1T 1968-69 I F
o 3y woEre O S BYE A
a8t fwar war

(&) fade fafr 3 woem 3 foag
FroT & oqET 9 = Iwi F fag
vt § A7 qwdr &

(1) wrer sforgm dearsit & awAre,
g gadr, syEarfas ar wfw sl
% foy qaqd &fil & fee¥z W &
fae )

(2) grEm § fae Swam AR
swEl & fag oqagd dfret A
et afafadi m ag afafaal

t[ ] English translation,




